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Sh. Vimal Yadav Advocate for the petitioner. Sh. Sameer Shukla PCS for the
respondent company. The representative of both the counsels are agreed that the
pleadings in the present petition are almost completed and matter can be heard with

on its merits. Meanwhile, the interim order passed to be continued

Therefore, the case is fixed for the argument on 17" November, 2017.
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